
Calcutta Cholera Researcb Centre with-
out notifying its intentions ')! Carrying 
out an Experiment; and 

(b) if so, what was the reaction of 
that test, who were responsible for 
that blatant misuse of power and au-
thority and what action has been taken 
against them besides ensuriL1g that 
such instances do not recur in future? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (SHRI NlHAR RAN-
JAN LASKAR): (a) No. 

(b) Does not arise. 
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Bikaner-Chhatergarh Line 

1778. SHRI KUMBHA RAM ARYA: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) when wl11 the construction work 
'Of the proposed Bikaner .. Chhatergarh 
:ranway' line start; 

(b) the target time fixed for comple-
tion of the railway line; and 

(c) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HAlLWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (c). There is no pro-
posal to undertake the construction of 
Bikaner-Cbhatergarh railway Une Jur-
ing the Sixth Plan, owing to paucity 
of f1!.nds 
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B. B. C. Doc1lJDeJltary on West BeD&'aI 
Land Reforms 

1781. SHRI PIUS TIRKEY: Will the 
Minister of EXTERNAL AFFAIRS be 
pleasc.<l to state: 

(a) whether the Government's atten-
tion has been drawn towards the fact 
appeared in the Organizer dated 26th 
July, about I.L.O. asking B.B.C. to do 
a documentary on West Bengal Land 
efo~s  

(b) if so, what are the complete de-
tails ip this re,ard; and 

(c) what steps are being taken by 
Government in this matter? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) to (e). The Government of 
India is aware of the news item which 
appeared in the OTaa.ni%8r dated the 




